ic

Rr Declaration of Assets and Liabilitics

Year: 2025-2026

. Anil Kumar Yadav. son of Late Indradeo Yadav. aged 44 vears. belonging to Bihar
Legislative Assembly Secretariat scrvice and persently working as Senior Clerk give herein
below the details of the asscts (immovable. movable. bank balance. cte.) of mysclf. my spouse and

dependant*;

\,_/\”"' A. Details of movable assets

V7 (Asscets in joint name indicating the extent of joint owncrship will aiso have to be given)
Sr. I_)-cs.i'.l-'i-ptidn : Self ] : “Sp(msé " Dependant-1 Dependant-2
No. Name(S) ! Name Name
Sunanda Devi Animesh Srinjay Saurya
: Anand _ ;

)i Cashie: st e 10,000/ e Ny L Nibs o NIl

T (i) | Deposits in SBI HDEC

W Bank. Alc- Alc-
G Financial 10839483988 | 50100244350140 | Nil Nil
) : Institutions Amount- Amount- '
And Non- Rs.5000/- Rs.25000/-

Banking
Financial
Companics
r(iii) Bonds. :
Debentures Nil Nil f Nil Nil ‘
and Shares in
s e e e
: (iv) | Other financial | LIC Policy LIC Policy J

institutions. Amount- Annual- '
Sl NSS. Postal 6.100/(11./Y1y) | 6600 Nil Nil
Islalze Savings. 1.IC | LIC Policy - |
policies. etc. - Annual- i
Wl g i s e A s
(v) | Motor Two Wheeler
Vehicles Hero  Passion Nil Nil Nil
(details of Pro-100cc
| make. etc.) _ I35
(vi) | Jewellery Gold-30arm. | Gold-40gm
(give details of | 250000/- | 375000/- Nil Nil
weight and Silver90gm. 7 B !
o i (el e Bl |
(vii) | Other asscts. T !
such as valucs BLceas, . ! J .
; Nil - Nil ~Nil

ol claims/ !
|

interests : | :
Nate: Value of Bonds/shares/Debentures as per the latest market value in Stock ]j&changc in réépcct :
ol listed companics and as per books in the case of non listed companics should be given.

* Dependant here means a person substantially dependant on the income of the cmplovee,

Cooler. Tv. [
Computer. Ac

(Za npﬁ"’f 6‘”\ M%’&)r .

lgonk



B.

Details of Immovable assets

(Note: Properties in joint ownership indicating the extent of joint ownership will also

have to be indicated)

Sr. Deseription Self '“S-‘_p-o-u'se Dependa - -l-)-el'n;n(l':‘l'l1t'-2u ;
No. Name(S) nt-1 Name
‘ DR ; Name
(i) | Agricultural l.and
-l.ocation(s)
-Survey number(s) I Bigha.l0Katha Nil Nil Nil
-Extent(Total Gopalganj
measurment) (Joint Faimily)
| ~Current market value 4000000
(ii) | Non-Agricultural
Land
-Location(s) 1280 SQFT, 1600 SQFT, Nil Nil
-Survey number(s) Gopalganj Gopalganj
-Extent(Total (Joint Faimily) | (Joint Faimily)
measurment) [2.00000/- 18.00000/-
| -Current market value
(iii) BLII|dII’I"S(C0n"IlTILIle|
and residential)
-Location(s)
-Survev/door Nil Nil Nil Nil
number(s)
-Extent(Total
measurment)
| -Current market valuc
(iv) HousdApmlmums etc:
-l.ocation(s) Housing
-Survey/door House.
number(s) Nil Durgapur Nil Nil
-Extent(Total (West Bengal)
méasurment) [0Lakh
| _| ~Current market value e
(v) | Others(Such as Nil PN SNIFE N
mt_ucst in property)

and government ducs:-
_ (Note : Pleasc give seperate details fm cach IICITI}

(2) 1 give herein below the details of my |Idh1|lt1Lb/LWLIdLIL‘% to public financial institutions

Sr, Description ] Name & Address of Bank/Financial | Amount oulﬂtaudmg as on
No. | sl Institutions(s)/Department(s) 12.02.2026
(a) | (i) Loan from Banks Personal [.oan Rs.12.30000/-
; SBI BVM And I\'1|1ka|l'nul1 Rs.40000/-
I pa ) Branch. Patna
(i1) Loan from financial [.ic 270000/~ W
institutions
(m)(;ovunmem Dues:
(a) dues to departments Nil Nil
dealing with government
7'lccnmmodallon
(b) dues to departments -~ Nil Nil e
dealing with suppl\ nf o
walter




T (c)dues to departments e Nl Nil
dealing with supply of
clectricity

(d) dues to departments : : Nil _ S T e
dealing with telephones |

(e) dues to departments

dealing with government Nil Nil

transport(including aircralt
and helicopters)
(NOther dues. if any Nil : S Nl
(b) | ()Income Tax including
surcharge| Also indicate the
assessment year upto
which income Income Tax PAN No-AFI.PY7011D Nil
Return liled. Give also
Permanent Account
Number(PAN)]
(1i))Wealth Tax[Also
indicate the asscssment Nil Nil
year upto which Wealth
Tax Return filed.|

(ii)Sales Tax[Only incase | ~  Nil ] ST AT
of proprietary business| : £
(iv)Property Tax NI : __Nil
C Personal Detail i
GPF/CPF/PRAN No. :- \ PIS(BEASGDS = [
Gender - 'Malc_ .-_..]
Date of Birth - - f I ‘O iO- {3 ] | “) !8 [ | (
Class/Group - ! C e }
Cadre - ( Senior Clerk. Bihar Vidhan Sabha. Patna
[Home District 3 , Gopalganj = 3 ]

I hereby declare that the above details are truc to the best of my knowledge and belief,
A ) g

: (Zﬂ()TMAM M=/ '
STpE I R Sttt O B ERCL o8 Cilie e

Name of Employce : ANIL KUMAR YADAV

Place : Patna. Designation : Senior Clerk

Date: [%Q’Q’% Department : Bihar Legislative Assembly Secretariat

Note: Please sign each page of the declaration. Asset declaration form must be in A4
size

white paper withcomputertyped (single side) in preseribed formate.




